BEFCRE THE CENTRAL ADMINISTRATIVE TRIBUMAL ti)
BOMBAY BENCH, CAMP AT NAGPUR.

0.A.1279/92.

Shri Gajanan Bisanji Vaiaya,
R/e. Shagtri nNagar, Nagpgr. «» Applicant.

VB.

1« The Central Gevernment
Health Scheme, Threugh
its Directer,

New D&IWI,

2. The beputy virecter,
Central Gevernment Health sScheme,
Nagpur. ; .

5. Chief Megical Officer,
Centruel Gevernment Health scheme,

CoPs¥.D. Wuarters, vivil Lanes,
NAGPUK. _ . K@EP.ﬂuﬁﬂtEo

Ceram : Hon'ble shri Justice M.s. Deshpande, Vice Chairman.
Hen‘bke shrl M.Y. Prielkar, Member {A).

ApbearalcEs !

Te Mrs.oulekhe Eumbhare,
Cesunsel Ier the applicant.

Z. Mr.Ramesh Darda, Ceunsel,

for the respsndents.
ORAL JUDGMENT | Dated: 15.3.1993,
jfrPer : Hen'ble Snri Justice M.S. Deshpande, Vice Chalrman b

1

The applicant is allewed te withdraw this

applicatisn with liberty ts pursue in an apprepriate forum,

SJix 3 : \\J\h/ﬂ//’#/JVﬁﬂ# 

( M.Y. PRIOLKAR ) - ( M.S. DESHPANDE )
MEMBER (A). | VICE CHAIRMAN.,

H.



